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BULLETIN PART-II
(General information relating to legislative & other matters)
Thursday 26" October 2006 / 4" Kartika 1928(Saka)
No. 189

Hon’ble Members are hereby informed that notices for Twenty-Seven
resolutions were received by the Assembly Secretariat till the last date of receipt
of Private Members Resolutions i.e.Thursday, 26" October 2006. The following
three resolutions have been selected on the basis of balloting. These would be
taken up for discussion on the Private Members Day i.e. Friday the 10" November
2006:

SI. Name of the Text of the resolution

No. Member

1 Shri Sahab Singh “This House resolves that Delhi be granted
Chauhan - Statehood immediately.”

2 Shri Subhash Chopra  “ This House resolves that an immediate plan be

made and implemented in a time bound manner
for cleaning and making all big drains including
river Yamuna pollution free.”

3 Shri Ramvir Singh “This House resolves that M.C.D be
Bidhuri dissolved and divided into five parts so that
more effective and time bound services of

M.C.D could be made available to the citizen of
Delhi.”

Siddharath Rao
Secretary
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